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Supreme Court 
Charu Kishor Mehta v. Prakash Patel, (C.T. Ravikumar and Sudhanshu Dhulia, JJ.), 2022 SCC 

OnLine SC 1962 
CIT v. Multiplier Brand Solutions (P) Ltd., (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine 

SC 688 
CIT v. Parull Isharani, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC 689 
CIT v. Shruti Bhamasha Shah, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC 692 
CIT v. Tatwajnana Vidyapeeth, (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine SC 690 
CIT v. Trendsutra Client Services (P) Ltd., (M.R. Shah and C.T. Ravikumar, JJ.), 2023 SCC OnLine 

SC 691 
Commr. (CGST) v. Edelweiss Financial Services Ltd., (Hrishikesh Roy and Manoj Misra, JJ.), 2023 

SCC OnLine SC 687 
Evey Trans (P) Ltd. v. Tata Motors Ltd., (S. Abdul Nazeer and J.K. Maheshwari, JJ.), 2022 SCC 

OnLine SC 1961 
Maharishi Institute of Creative Intelligence v. CIT, (M.R. Shah and Sanjay Karol, JJ.), 2023 SCC 

OnLine SC 693 
  
Allahabad High Court 

Indian Overseas Bank v. Union of India, (Kshitij Shailendra, J.), 2023 SCC OnLine All 186 
Ram Raksha v. Director of Consolidation/Chief Revenue Officer, (Chandra Kumar Rai, J.), 2023 

SCC OnLine All 185 
Ravindra Pratap Yadav v. Asha Devi, (Suneet Kumar and Rajendra Kumar-IV, JJ.), 2023 SCC 

OnLine All 183 
Sanjeev Kumar Mishra v. State of U.P., (Devendra Kumar Upadhyaya and Saurabh Srivastava, JJ.), 

2023 SCC OnLine All 184 
  
Andhra Pradesh High Court 

K. Nazeer v. State of A.P., (B. Krishna Mohan, J.), 2023 SCC OnLine AP 818 
Kanchu Veerraju v. State of A.P., (B. Krishna Mohan, J.), 2023 SCC OnLine AP 815 
Karampudi Chennakesava Rao v. State of A.P., (B. Krishna Mohan, J.), 2023 SCC OnLine AP 819 
Sanaboina Venkateswara Rao v. State of A.P., (B. Krishna Mohan, J.), 2023 SCC OnLine AP 816 
Shaik Ansar Valli v. State of A.P., (B. Krishna Mohan, J.), 2023 SCC OnLine AP 817 
Somepally Sreekanth v. State of A.P., (A.V. Ravindra Babu, J.), 2023 SCC OnLine AP 813 
Tunga Varalakshmi v. State of A.P., (B. Krishna Mohan, J.), 2023 SCC OnLine AP 814 
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OnLine Bom 9185 
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Arijit Majumdar v. State of W.B., (Prakash Shrivastava, C.J. and Rajarshi Bharadwaj, J.), 2022 SCC 
OnLine Cal 4433 

Arun Kumar Upadhyay v. State of W.B., (Prakash Shrivastava, C.J. and Rajarshi Bharadwaj, J.), 2022 
SCC OnLine Cal 4434 

Sekh Sarabat Ali v. Union of India, (Rajasekhar Mantha, J.), 2022 SCC OnLine Cal 4435 
  
Delhi High Court 

AB Sciex Pte Ltd. v. CIT, (Rajiv Shakdher and Girish Kathpalia, JJ.), 2023 SCC OnLine Del 3165 
Ab Sciex Pte Ltd. v. CIT, (Rajiv Shakdher and Girish Kathpalia, JJ.), 2023 SCC OnLine Del 3166 
Additional Director General (Adjudication) v. It's My Name (P) Ltd., (Mukta Gupta and C. Hari 

Shankar, JJ.), 2023 SCC OnLine Del 3147 
Airport Authority Employees Union v. Union of India, (Mini Pushkarna, J.), 2023 SCC OnLine Del 

3167 
All India Institute of Medical Sciences v. S.P. Vashisht, (V. Kameswar Rao and Anoop Kumar 

Mendiratta, JJ.), 2023 SCC OnLine Del 3168 
Ane-Nipl JV v. State (NCT of Delhi), (Satish Chandra Sharma, C.J. and Subramonium Prasad, J.), 

2023 SCC OnLine Del 3159 
Anurag Goel v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3135 
Arun Kumar v. State (NCT of Delhi), (Rajnish Bhatnagar, J.), 2023 SCC OnLine Del 3134 
Ashish Rana v. Annu Dahiya, (Sanjeev Sachdeva and Manoj Jain, JJ.), 2023 SCC OnLine Del 3155 
Central PWD Engineers Assn. v. Union of India, (V. Kameswar Rao and Anoop Kumar Mendiratta, 

JJ.), 2023 SCC OnLine Del 3157 
Chandresh Kumar v. State, (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3142 
Gajendra Singh Shakya v. Union of India, (Suresh Kumar Kait and Neena Bansal Krishna, JJ.), 2023 

SCC OnLine Del 3170 
Gajendra Singh v. State (NCT of Delhi), (Vikas Mahajan, J.), 2023 SCC OnLine Del 3133 
Gaurav Aggarwal v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3144 
Haripal v. HDFC Ergo General Insurance Co. Ltd., (Rajnish Bhatnagar, J.), 2023 SCC OnLine Del 
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Jagtar Singh v. MCD, (Satish Chandra Sharma, C.J. and Subramonium Prasad, J.), 2023 SCC OnLine 

Del 3164 
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Mohd. Julkar Nain Ansari v. State, (Mukta Gupta and Poonam A. Bamba, JJ.), 2023 SCC OnLine 
Del 3137 

Mohd. Suleman v. State (NCT of Delhi), (Rajnish Bhatnagar, J.), 2023 SCC OnLine Del 3174 
Mohd. Tariq Usmani v. Jeetender Pal, (Vibhu Bakhru, J.), 2022 SCC OnLine Del 4799 
Najmus Sehar v. Bombay Marcantile Coop. Bank, (Rajiv Shakdher and Girish Kathpalia, JJ.), 2023 

SCC OnLine Del 3149 
Pankaj v. Union of India, (Suresh Kumar Kait and Neena Bansal Krishna, JJ.), 2023 SCC OnLine Del 

3171 
Piyush Jain v. State, (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3140 
Piyush Kumar Singh v. NTPC Ltd., (Satish Chandra Sharma, C.J. and Subramonium Prasad, J.), 

2023 SCC OnLine Del 3152 
Pushpender Pratap Singh v. Union of India, (Suresh Kumar Kait and Neena Bansal Krishna, JJ.), 

2023 SCC OnLine Del 3172 
Rajan v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3141 
Sanapala Janardhana Rao v. Union of India, (Suresh Kumar Kait and Neena Bansal Krishna, JJ.), 

2023 SCC OnLine Del 3169 
Sanjay Gandhi Memorial Trust v. CIT, (Manmohan and Dinesh Kumar Sharma, JJ.), 2023 SCC 

OnLine Del 3161 
Satya Narayan v. Union of India, (Suresh Kumar Kait and Neena Bansal Krishna, JJ.), 2023 SCC 

OnLine Del 3173 
Siddharth Agarwal v. CBSE, (Mini Pushkarna, J.), 2023 SCC OnLine Del 3162 
SR Electro v. Delta Electronics, (Sanjeev Sachdeva and Manoj Jain, JJ.), 2023 SCC OnLine Del 

3150 
Sunil Kumar v. State, (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3132 
Suresh v. State (NCT of Delhi), (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3143 
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Swapnil Kamble v. State, (Dinesh Kumar Sharma, J.), 2023 SCC OnLine Del 3146 
Tirupati Cement Products v. Union of India, (Satish Chandra Sharma, C.J. and Subramonium 

Prasad, J.), 2023 SCC OnLine Del 3160 
Vikas Paras v. State (NCT of Delhi), (Rajnish Bhatnagar, J.), 2023 SCC OnLine Del 3136 
Vinay Kumar Kushwha v. State, (Mukta Gupta and Poonam A. Bamba, JJ.), 2023 SCC OnLine Del 

3139 
Vodafone Mobile Services Ltd. v. Telecom Regulatory Authority of India, (Satish Chandra Sharma, 

C.J. and Subramonium Prasad, J.), 2023 SCC OnLine Del 3158 
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We for Guwahati Foundation v. State of Assam, (Sandeep Mehta, C.J. and Mitali Thakuria, J.), 2023 
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Gopal Dass v. H.P. Tourism Development Corpn. Ltd., (Tarlok Singh Chauhan, A.C.J. and Virender 
Singh, J.), 2023 SCC OnLine HP 556 

Jagat Singh v. HPSEB, (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2023 SCC OnLine HP 555 
Kamlesh Devi v. State of H.P., (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2023 SCC OnLine HP 

558 
Mahender Singh v. State of H.P., (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2023 SCC OnLine 

HP 552 
Manohar Lal v. H.P. State Forest Dev. Corpn., (Jyotsna Rewal Dua, J.), 2023 SCC OnLine HP 548 
Neem Chand Sharma v. State of H.P., (Jyotsna Rewal Dua, J.), 2023 SCC OnLine HP 557 
Prem Singh v. State of H.P., (Satyen Vaidya, J.), 2023 SCC OnLine HP 549 
Ram Saran Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2023 SCC OnLine HP 559 
Reshmu v. State of H.P., (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2023 SCC OnLine HP 554 
Rup Lal v. State of H.P., (Tarlok Singh Chauhan, A.C.J. and Virender Singh, J.), 2023 SCC OnLine 
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Sunita Kumari v. State of H.P., (Vivek Singh Thakur and Sushil Kukreja, JJ.), 2023 SCC OnLine HP 

551 
  
Hyderabad High Court 
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SCC OnLine Jhar 550 
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G. Nagaraju v. Ramesh, (H.P. Sandesh, J.), 2023 SCC OnLine Kar 19 
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A. Manimegalai v. Collector, (L. Victoria Gowri, J.), 2023 SCC OnLine Mad 3492 
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